13. 09.2013 J- 1 PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)
13.09.2013

COURT NO.12
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V.KAMESWAR RAO

1. W.P.(C) 3510/2012 SANDEEP KAUSHIK S.N. BHARDWAJ
VS. GOVT. OF NCT OF DELHI SHARIQ MOHAMMAD
AND ORS. AVNISH AHLAWAT

COURT NO. 5

(DIVISION BENCH-5)

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

AT 10.30 A.M

1. W.P.(C) 5120/2011 PIONEER INDIA ELECTRONICS SUKUMAR PATTJOSHI
(P) LTD. S.K. DUBEY
VS. UNION OF INDIA & ANR. ZEESHAN KHAN

ANURADHA SALHOTRA
SONIA SHARMA
ANSHUMAN CHOWDHURY

COURT NO. 34

(DIVISION BENCH-8)

[BENCH "B"]

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE KAILASH GAMBHIR
HON'BLE MS. JUSTICE INDERMEET KAUR

AT 10.30 A.M
1. CRL.A 1235/2010 LAXMAN YADAV NANDITA RAO
VS. STATE SUNIL SHARMA

COURT NO. 9
HON'BLE MR. JUSTICE MANMOHAN SINGH

AT 4:30 PM
1. RC.REV.442/2012 KHEM CHAND & ORS J.P.SENGH
C.M 9444/2013 VS ARJUN JAIN & ORS RAJINDER MATHUR

SUMEET BATRA
ANKITA GUPTA
NEERAJ KISHAN KAUL
SANDEEP SETHI
A.K.TANDON

COURT NO. 28
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

AT 2:15 P.M

1. CRL.A 1123/2011 NASIM NANDITA RAO
VS. STATE (GOVT. OF NCT OF NEHA MAM
DELHI) NAVIN K. JHA




13. 09.2013 J- 2 PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)

2. CRL.A 630/2011 PUNEET @ ASHU ANURAG JAIN
VS. STATE (GOVT. OF NCT OF NAVIN K. JHA
DELHI)
3. CRL.M.C 120/2013 BARCLAYS BANK PLC & ORS SANDEEP SETHI
CRL.M.A 470/2013 VS. STATE OF NCT OF DELHI RAJNISH GAUR
& ANR. M.N. DUDEJA

SATISH TAMTA
RUCHI KAPUR

COURT NO. 27
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MS. JUSTICE SUNITA GUPTA

PRONOUNCEMENT OF ORDER AT 2:15 P.M
1. W.P. (CRL) 533/2012 RAJESH DUBEY C.M. MAINI
CRL.M.A 4340/2012 VS. STATE & ORS ARVIND DHINGRA

DAYAN KRISHNAN
MOHIT MATHUR
RAJEEV GOYAL
UJJWAL K. JHA
R.C.TIWARI

HIGH COURT OF DELHI
12®™ SEPTEMBER, 2013 REGISTRAR (LISTING)



13/09/2013

17.

PRONOUNCEMENT OF JUDGEMENT OF COMPANY SIDE

COURT NO. 11 [E-COURT]

HON'BLE MR. JUSTICE R.V.EASWAR
FOR PRONOUNCEMENT OF JUDGEMENT

CO.PET. 322/2012 M/S SHUBHAM CONSTRUCTIONS SUNIL SATYARTHI, RAMAN GANDHI,
CO.APPL. 1538/2013 Vs. M/S MVD AUTOCOMPONENTS SUMIT BANSAL, SUMI ANAND,
AT 10:30 A.M. PVT. LTD. AND ANR. RAHUL GOLA

* ok ok ok Kk k



13.09.2013 FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO.20 (OS-B)
HON'BLE MR. JUSTICE M. L. MEHTA

AT 2.15 P.M

17. CS(0S) 2542/1997

18. Cs(0S) 1424/2003

19. CsS(0S) 2194/2003

20. CS(0s) 59/2004

SH. ASHOK PERSHAD
Vs. M/S. MAHALAXMI SUGAR
MILLS CO. LTD.

RAJESH RATHI
Vs. GOLDEN RATHI STAR
INDUSTRIES

DR. REDDY'S LABORATORY LTD.

Vs. REDDY PHARMACEUTICALS
LTD.

SHRI RAMAN PURI

JAISHI RAM GOIL,SK GUPTA,
K.B. SONI,SATYA PRAKASH GUPTA,
S.N. KUMAR

AMARJIT SINGH,RICHIKA

DEWAN, SATISH SHARMA,6 DURGA
PRASAD,R. VEENA,DR. SARABJIT
SHARMA, S .K.TRIPATHI,

VERNIKA TOMAR, VIBHA ARYA

M/S. ANAND AND ANAND,MASON
AND ASSOCIATES, SAGAR
CHANDRA ,NEEL MASON, SHEWTA
PRASAD, HEMANT SINGH,
SPKASHIK,B S REDDY,

N.K. KAUL, VRINDA SHARMA,
SABIA VEQAR,VASUDHA,

SHANTI BHUSHAN, V.S. REDDY,

KARTIK SETH, S. PRAKASH KASHAYAP

RAJEEV CHIBBER, SANGEETA,

Vs. SH. K.L. SETH AND ANR. B+ J.K.SINGH,L.K. SINGH,
SURUCHI DAWAR, HARITA
AGARWAL
21. Cs(0S) 1383/2005 PREM RATAN RATHI AND ORS. AMARJIT SINGH, RAKESH
Vs. ASHISH IRON TRADING CO. AND SHARMA,MR. A.P. DESHPANDE,6MR.

ORS

T. VASU, VERNIKA TOMAR,
VIBHA ARYA
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